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AR ol TS« SHEROT

(o= 2)

T I & folg wred ofad - ST fauTed Sieee {ATH MHR 130 T HeY

Brand Name®
Registered Trade Mark:
Common name:

Read leaflet before use:
List of registered crops and directions for use:
Dosage:

Re-entry : PHI:

Safety: Protective clothing should be worn while mixing and spraying.
Wash contaminated clothes and body part after application Avoid
inhalation, do not smoke, drink, eat & chew anything during
application

Composition:

First Aid:
Antidote:

Name of the manufacturer:
Imported and repacked by :
Marketed by:

Registration Number:

Mfg Lic. No:
Batch number:
Date of manufacture:

Date of expiry:

MRP:

Net content volume:

Warning: 1. Not to be used on Crops and pests
other than mentioned on label & Leaflets.

2. Not to be used for Post Harvest Application.

3. Destroy Container after use as directed
on leaflet.

4. For use in Poly Houses &confined
areas- see leaflet

LN
N

Company’s name and barcode
Hologram

E mail :
customer care number:

Keep away from heat & open flame |

| Keep out of the reach of children |

o..l’i

§3 & AT ®
GSligh AT
AT A
ST & gger adt 96 of

Golihd el & A Td AT & fAder

Teh:

g}r:ﬁan
et s @ AT wd gHg 3R BsHE =d G78T WR
W R Thod aTd aE TgeT of | [Dgha & a1g 3¢ Hust R WR &
gor foedl i s g ¥ o | W F YU F @ H A A
foshra & aRIeT g@ue o =, Fo 7 T, @ a1 =@

CIGEE IS

HeT:

AT 3UAR:
fawex @fasr®):

faTar &1 =

Zarr rnfad 3R gERT 4 R S
EaRT ST S

TSienoT HET:

AT T TE

ST g

faATor & faf: gAIea $r faf:

HHAH eI Hed (F-Afed)
qg AT Y A

Adraa: 1. dger X w=f W seaf@a 7 = 1 Tufa Fswewr
g wEe AT disH W T F

2. %H $I YgER & 915 FHHT TAWT AL FI

3.9eff X Affse seaw & AR W@ F a8 FwEN (@) F A
T &I

4. 91elt gzaw 3 WA & F v smavaw Py sk gow -
ot |

FYAT T ATH 3R TRHIS

EXICE

S
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(o= 3)

S 0 & Y ATed olae - SAME [AuTeR] SHierered <A PR 130 a1 AR
Brand Name® Yo T AH®
Registered Trade Mark: W A
Common name: AT ATH
Read leaflet before use: 9T ¥ Uge gl Ug of
List of registered crops and directions for use: W HHAT F ATH TT GANT F AGen
Dosage: 9 _’IIEF:
Re-entry : PHI: gﬂ'tﬁ?h ‘-ﬁ"l'ﬂHlé’:

Safety: Protective clothing should be worn while mixing and spraying.
Wash contaminated clothes and body part after application Avoid
inhalation, do not smoke, drink, eat & chew anything during
application

Composition:

First Aid:

Antidote:

Name of the manufacturer:

Imported and repacked by :
Marketed by:

Registration Number:

Mfg Lic. No:

Batch number:

Date of manufacture:
MRP:
Net content volume:

Date of expiry:

Warning: 1. Not to be used on Crops and
pests other than mentioned on label & Leaflets.

2. Not to be used for Post Harvest Application.

3. Destroy Container after use as directed on
leaflet.

Sk

POISON

4. For use in Poly Houses & confined
areas- see leaflet

Company’s name and barcode
Hologram

E mail :

customer care number:

|Keep away from heat & open flame |

| Keep out of the reach of children |

[T - g @1 A0 A @H R Bsda wd qHT RR
W R T dTel I Uge of| DgwE & a1g e Fust KRR
& gol R A1 e aE @ oAl B & YU A @w F A A
fossa & R gad 7 Y, Fo 7 AT, @ a1 T4

T

YAS ITER:

ﬁw(qﬁama:):

T &1 a

EaRT 3T 3R gaRT e foham ST

EaRT ST ST

YofIeRoT TET:

ﬁﬁﬂﬁwa@vﬂw

ST T

faATor & faf: gaIfea #r faf:
HHTH eI Hed (F-AfR):

qg AT Y A

IAdraa: 1. dger i w=f W seaf@a 7 e 1 Tufa Fsuewr
T wEe T dizH W T F

2. %0 $ YgER & 91g FHHT TAWT AL HLI

3.9eff W @Afdse seaE & AR @ & a5 FwEn (B A
e FT &

4. 9relt gzaw 3 WA & F v smavaw Py sk gow -
ot |

FYAT T ATH 3R TP

greare
el

ATEh TdT Sl oTs]:

N

5|5

[
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(o 4)
T e & oy Ared o9 - 9= fAvTed Picared YAad STHR 210 a1 JEReR
Brand Name® Sig &l oI H ®
Registered Trade Mark: ‘:IGh?!:FT AE
AT AT

Panel for text in

regional languages

Common name:
Read leaflet before use:

List of registered crops and directions for use:

Dosage:

Re-entry : PHI:

Safety: Protective clothing should be worn while mixing
and spraying. Wash contaminated clothes and body
part after application Avoid inhalation, do not smoke,
drink, eat & chew anything during application

Composition:

First Aid:

Antidote:

Name of the manufacturer:
Imported and repacked by :
Marketed by:

Registration Number:
MfgLic. No:

Batch number:

Date of manufacture:

MRP:

Date of expiry:

Net content:

Warning: 1. Not to be used on

b

POISON

Crops and pests other than
mentioned on label & Leaflets.
2. Not to be used for Post
Harvest Application.

3. Destroy Container after

use as directed on leaflet.

4. For use in Poly Houses &

confined areas- see leaflet

Company’s name and barcode
Hologram
E mail :

customer care number:

Keep away from heat & open flame |

Keep out of the reach of children |

g9 & ggo gt gg o
GSlied BHAl & A TG G & e

ETeh:

GAHAT: NoT3s:

T BsFE F Faor axa v 3R Rewe
A AT WR W QW FHaA arl G Ggel o |
fBeFa & g 91 Fu 3R R & g e
FT TS e W WA T F YU @ H oA
I fBzdEa & ek gaue 7 R, Fo o [0,
Qe Ir F_]|

{eAT:

TAfAF 3TER:

e (FfasRe):

AT &7 A

ZaRT AT 3R gaRT Yo R STre:

SaRT ST ST

TARIOT HET:

AT aedT e

&7 FE

ftor & faf:  @ea & A
FOFIHT Gexr qed (F-afea)

Y HIHAT HT A

Faraett: 1. daer 3R oot w o safaa g A
Rufy #, sgar v s 3 fizwt W T F:)

2. %0d Y YR F I1g TR g A F:
3.9eft T fafése sea@ & IqaR AT & 9
Feo (=) FY ase F:T &I

4. 97el grzaw ik AT & F v sraas
frder 3 g - ot 3@

HYAT T ATA 3R TRHIS
REECE

Rl
ATTgeh AT M Ha:

LSRR
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(fer=r 5)

I U9d & oy ATsd el - ST faNTad dicrerd <[AaH DR 210 aF Hehex

Panel for text in
regional languages

Brand Name®
Registered Trade Mark:

Common name:
Read leaflet before use:

List of registered crops and directions for use:

Dosage:

Re-entry : PHI:

Safety:Protective clothing should be worn while mixing
and spraying.Wash contaminated clothes and body
part after application Avoid inhalation, do not smoke,
drink, eat & chew anything during application

Composition:

First Aid:

Antidote:

Name of the manufacturer:
Imported and repacked by :
Marketed by:

Registration Number:
MfgLic. No:

Batch number:

Date of manufacture:
MRP:

Date of expiry:

Net content:

Warning: 1. Not to be used on
Crops and pests other than
mentioned on label & Leaflets.
2. Not to be used for Post
Harvest Application.

3. Destroy Container after
use as directed on leaflet.
4. For use in Poly Houses &
confined areas- see leaflet

b

POISON

Company’s name and barcode
Hologram

E mail :
customer care number:

Keep away from heat & open flame |

Keep out of the reach of children |

&L

i3 # AHE®

Yol A

AT ATH

YT Ugr Ut gg o

Yol el & oAH TF qAer & fAder:

ETeh:

>

TR Noa3s:

greTT- Bz a1 Ao axa @y 3R RBswe
A AT R W QW el T T Tgal ol
BF@ & g 7 Fug HR W F gor e
N ITE aWE F O ol B & YU F @ H A
&l fBsdEa & aNe Yo 7 W, $o A [T,
el BSEIY

el

Traffs 3R

fawgT (Ffcere):

fATar @ A

EaRT AT 3R gaRT Yo fopam ST
EaRT ST SI:

GSIRIOT HEAT:

AT T T

& e

ftor & faf: @eea @ Al
TR Geur Hqou (F-afea)

UG T T A

Farae: 1. daar 3R 7= w sPaRe 7 aw fr
Rufy &, s v waer 3 fsH w T w
2. %8 A YEER F 916 FHST TAT AL A
3. 99 W fafése seam & FqER WA F 9
FeeR (=) F a5 FT &)

4. 47elt g 3 WifAT & F v smaEE
foder sit g - ot &

FYAY T ATH 3R ITRFIS
REiEic

A
[FITgh | T s

YA RRE @)

[®7 & 13035/21/2013-H i-1]
o AT g, 9w a9

froqur: g&1 Fw W & T, s, 9 1, 9@ 3, 3U-gT (i) § "@eiE ar. w1 . 1650(3) arrE 19 sEqay, 1971 T
TeRTTera T T o i sifaw st a1 #7 7 474(37) IR 11 T8, 2013 F1e By = |
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MINISTRY OF AGRICULTURE
(Department of Agriculture and Co-operation)
NOTIFICATION
New Delhi, the 13th November, 2014.

G.S.R.797(E).—Whereas the draft rules further to amend the Insecticides Rules, 1971 which the Central
Government proposes to make, in exercise of the powers conferred by Section 36 of the Insecticides Act, 1968 (46 of
1968) in consultation with the Central Insecticides Board, were published in the notification of the Government of India
in the Ministry of Agriculture (Department of Agriculture and Cooperation) vide number G.S.R. 151(E), dated the 5"
March, 2014 in the Gazette of India, Extraordinary, Part II, Section-3, Sub-Section (i), dated the 5t March, 2014, inviting
objectives or suggestions from all persons likely to be affected thereby, before the expiry of the period of forty - five days
from the date on which the copies of the Gazette containing the said notification were made available to the public;

And whereas, copies of the said Gazette notification were made available to the public on the 5t March, 2014,

And whereas, objections and suggestions received from the public in respect of the said notification were duly
considered;

Now, therefore, in exercise of the powers conferred by Section 36 of the Insecticides Act, 1968 (46 of 1968), the
Central Government after consultation with the Central Insecticides Board, hereby makes the following rules further to
amend the Insecticides Rules, 1971, namely:-

RULES
1. (1) These rules may be called the Insecticides (Amendment) Rules, 2014.
2) They shall come into force on the date of their publication in the Official Gazette.

2. In the Insecticides Rules, 1971 (hereinafter referred to as the said rules),
(i) in rule 18, in sub rule (1), after clause (g), the following clauses shall be inserted, -namely:-

(h) the information furnished on the label in English and Hindi shall be translated and published on the leaflet
in Hindi, English and in the regional language of the region where the product is proposed for sale;
(i) the leaflet shall be printed legibly and font size of the text shall be not less than eight points (8) or 2 mm;
(j)  safety pictograms provided on the label and others, if any, shall also be printed on the leaflet;
(k) leaflet shall contain detailed advice to physicians for treatment in cases of poisoning;
(1) details of label claims and directions for use with reference to target organism and crop shall be printed on
the leaflet;
(m) good practices relating to pesticide application techniques covering the following shall be provided for each
crop, namely:-
(i) weather conditions;

(ii) soil;
(iii) crops stage for application;
(iv) application techniques;
(v) equipment type;
(vi) nozzle type;
(vii) dosage;
(viii) instructions for mixing;
(ix) re entry period ;
(x) pre-harvest interval;
(xi) application timings ;
(xii) frequency including maximum number of sprays ;
(n)  stages during which pesticides should not be applied on any crop shall be furnished;

(o)  precautions to be taken to avoid harm to the beneficial insects like honey bees and natural enemies of pests
shall be furnished;
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(p)  the leaflet shall also contain the practices to be followed for usage of pesticides in confined areas, such as
glasshouses, polyhouses, nursery beds, storage structures, fumigation chambers and public dwellings;

(q)  the warning directing the users not to re-use the containers — “Dangerous to re-use empty containers’ shall
be printed in bold letters;

(r)  directions for safe disposal of used containers shall be provided;

(s)  instructions on leaflets shall be appropriately coloured or printed in bold to draw attention of all users;

(t) company shall furnish all information about the label and leaflet on their website and the address of the
website shall be printed on the leaflet;

(u)  the leaflet for the pesticide formulations shall be inserted or kept in between primary and secondary packing
or pouch as per clause 1.(i) of rule 19.”;

(i) in rule 19, -
(a) for sub-rule (1), the following sub-rule shall be substituted, namely:-

“(1) (i) The label shall have minimum of two panels in respect of rectangular containers and three panels in respect of
bottles. The minimum size of the two panel label to be affixed on the face of the container shall be not less than 130
square centimetres. The minimum size of the three panel label shall not be less than 210 square centimetres.

@

The following information shall be printed on the label:-
Two panel label for square / rectangular containers or pouches):

A. Face of the label:
The panel on the left side shall be six centimetres X ten centimetres and shall contain the following
information in English:

(a) name of insecticide (brand name or trade mark under which the insecticide is sold);

(b) common name; accepted by the International Standards Organisation or the Indian Standards
Institutions and if no common name exists, the correct chemical name which conforms most
closely with the generally accepted rules of chemical nomenclature shall be given;

(c) instructions to “Read Leaflet Before Use”;

(d) directions for Use, manner and time of application and the list of crops on which it is registered to
apply;

(e) dosage;

(f)  optimal re-entry period after each application of pesticide and the optimum pre- harvest interval;

(g) safety precautions : Wash contaminated clothes and parts of the body after application. Wear full
protective clothing during application. Avoid inhalation, do not smoke, drink, eat and chew
anything during application;

(h)  composition of the formulation;

(i) first aid;

(j) antidote statement;

(k) name of the manufacturer (if the manufacturer is not the person in whose name the insecticide is
registered under the Act, the relationship between the person in whose name the insecticide has
been registered and the person who manufactures, packs or distributes or sells shall be stated);

(I)  imported and re-packed bys;

(m) marketed by;

(n) registration number of the insecticide;

(o) manufacturing license number;

(p) batch number;

(q) date of manufacture;

(r) expiry date, i.e. up to the date the insecticide shall retain its efficacy and safety;

(s) Maximum Retail Price (M.R.P.) Inclusive of taxes;

(t) net content of volume. (The net contents shall be exclusive of wrapper or other material. The
correct statement of the net content in terms of weight, measure, number of units of activity, as the
case may be, shall be given. The weight and volume shall be expressed in the metric system);

(u) cautionary symbol as per the toxicity classification and cautionary words;

(v) Warning I. Not to be used on crops and pests other than those mentioned on label and

leaflets

2. Not to be used for Post-Harvest Applications.

3. Destroy the container after use as directed on leaflet.
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4. Directions and dosage for poly houses and confined area - Refer the leaflet.
w. Company’s name, barcode, hologram, e-mail id and customer care numbers.

B. Right side of the label:

The panel on the right side shall be seven centimetres X ten centimetres and shall contain the same
information as above, in Hindi.

(C)  The rear side of the Label: There shall be a label on the rear side of the container, on which matter
printed on right panel of the face of the label in Hindi shall be translated and printed in the regional
language(s) of the area where it is proposed for sale.

All relevant safety pictograms (refer picture I in the THIRD SCHEDULE) of size not less than one square
centimetre at the bottom of the label in respect of labels of minimum size. Pictograms shall be proportionately
bigger in respect of labels of bigger size at the bottom of the right side panel. They shall be printed only once
on the label.

(II) II. THREE PANEL LABEL (for bottles):
(Minimum size of the three panel label shall be 210 square centimetres)
(A) The panel on the left side shall contain the following information in at least one regional language:-

(a) name of insecticide (brand name or trade mark under which the insecticide is sold);

(b) common name accepted by the International Standards Organisation or the Indian Standards Institutions and if no
common name exists, the correct chemical name which conforms most closely with the generally accepted rules of
chemical nomenclature shall be given;

(¢) instructions to “Read leaflet before use”;

(d) directions for use: manner and time of application and the list of crops on which it is registered to apply ;

(e) dosage;

(f) optimal re-entry period after each application of pesticide and the optimum Pre- Harvest Interval;

(g) safety Precautions : wash contaminated clothes and parts of the body after application. Wear full protective clothing
during application. Avoid inhalation, do not smoke, drink, eat and chew anything during application. Wear full
protective clothing during application.

(h) composition of the formulation;

(i) First-aid;

(j) antidote statement;

(k) name of the manufacturer (if the manufacturer is not the person in whose name the insecticide is registered under the
Act, the relationship between the person in whose name the insecticide has been registered and the person who
manufactures, packs or distributes or sells shall be stated);

(1) imported and re- packed by;

(m) marketed by;

(n) registration number of the insecticide;

(o) manufacturing license number;

(p) batch number;

(q) date of manufacture;

(r) expiry date, i.e. up to the date the insecticide shall retain its efficiency and safety;
(s) maximum Retail Price (M.R.P.) Inclusive of taxes;

(t) net content of volume. (The net contents shall be exclusive of wrapper or other material. The correct statement of the
net content in terms of weight, measure, number of units of activity, as the case may be, shall be given. The weight and
volume shall be expressed in the metric system);

(u) cautionary symbol as per the toxicity classification and cautionary words;
(v) Warning 1. Not to be used on crops and pests other than those mentioned
on label and leaflets

2. Not to be used for Post-Harvest Application.
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3. Destroy the container after use as directed on leaflet;
4. Directions and dosage for poly houses and confined area - Refer
the leaflet.

(w). Company’s name, barcode, hologram, e - mail id and customer care numbers.
(B)The central panel shall contain the same information as above, in English.
(C) The right side of the panel shall contain the same information as above, in Hindi.

All relevant safety pictograms (refer picture I in the THIRD SCHEDULE) of size not less than one square centimetre at
the bottom of the label in respect of labels of minimum size. Pictograms shall be proportionately bigger in respect of
labels of bigger size at the bottom of the right side panel. They may be used only once on the label.

1(ii) The label shall be printed legibly using font size of not less than seven points (7) in English and five and half points
(5.5) in Hindi and regional languages.

1(iii) If the container or packet or sachet is small, the product should be packed in an outer cover on which label of
prescribed size as per contents of clause (i) of sub rule (1) of rule 19 shall be printed.

1(iv) In case where small sachets, packets or containers that contains the product are packed in a larger packet, the
following details shall be printed with indelible ink on the outer surface in English and Hindi and in font size of not less
than five points (5) :-

(a) brand name;

(b) common name;

(c) manufacturer’s name and address;

(d) imported and re-packed by (if applicable);

(e) registration number;

(f) manufacturer’s license number;

(g) batch number;

(h) manufacturing date;

(1) expiry date;

(j) maximum retail price (MRP);

(k) net content ;

(1) customer care details; and

(m) cautionary symbol as per the toxicity classification and cautionary words.

1(v) The model labels (two panel and three panel) shall be as per the pictures II, III, IV & V given in the THIRD
SCHEDULE;

(b) in sub-rule (3), for the words “one sixteenth of the total area of the face of the label” the following words shall
be substituted, namely:-

“one-sixteenth of the area of the panel or four square centimetres whichever is greater”;

(iii) after the ‘SECOND SCHEDULE’, the following SCHEDULE shall be inserted, namely:-
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“Third Schedule”
(See Rule 19)
(Picture I)
SAFETY PICTOGRAM

CORROSIVE

FLMMABLE (WATER

REACTIVE) IRRITANT

FLAMMABLE SOLID

FLAMMABLE
LIQUID

FLAMMABLE SPONTANEOUS OXIDIZING
EXPLOSIVE LIQUID COMBUSTIBLE SUBSTANCE
STORAGE Kmap lockad
Fictogram vty Fp
o Chibdien
ACTIVITY I’:ﬂ'w Handling Aoplcalien
P Prmer P concanivale E
Proron famma bieif f pirrbind _— e
la_l
Wanr Yeqpr Wmar
oE mum A LT
ti and moulh \/
ARNING ikl o
Pictegrams animaky Fish — de not
e, rvara,
ponds or
stranme

STORAGE, ACTIVITY, ADVICE AND WARNING
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(Picture IT)

Model label for two panel — Highly toxic pesticides . Minimum size -130 square centimeters

Brand Name®
Registered Trade Mark:

Common name:
Read leaflet before use:
List of registered crops and directions for use:

Dosage:

Re-entry : PHI:

Safety: Protective clothing should be worn while mixing and
spraying. Wash contaminated clothes and body part after
application Avoid inhalation, do not smoke, drink, eat & chew
anything during application

Composition:

First Aid:
Antidote:

Name of the manufacturer:
Imported and repacked by :

Marketed by:
Registration Number:

Mfg Lic. No:

Batch number:

Date of manufacture: Date of expiry:
MRP:

Net content volume:

Warning: 1. Not to be used on Crops and pests
other than mentioned on label & Leaflets.

2. Not to be used for Post Harvest Application.

PO
A4

3. Destroy Container after use as directed
on leaflet.

4. For use in Poly Houses &confined
areas- see leaflet

Company’s name and barcode
Hologram

E mail :

customer care number:

Keep away from heat & open flame |

| Keep out of the reach of children |

s & TH ©

GSligh AT

AT AH

g & 9ge qeff 95 o

GSlihd el & A Td AT & g

gi:

Qe YA T3S

[T - Ogha F FH W THT AR BgFa wWa q7T WR
W R ThA AT aE Tge o | [BgwE F arg 77 Fust AR AWR &
g feedl 1 s Rg ¥ 4T | W F YU FI g H A A
fosda & R gad 7 Y, Fo 7 AT, @ a1 T4

{edT:

grafie 3UAR:

e @fasre):

foATar 1 A

EaRT 3T 3R gaRT Y TR ST
EART ST ST

ToleioT TET:
Rfa#AToT T T

QHWT:

faATor & faf: garfea & faf:
HHAH eI Hed (F-Afed)

qg AT Y A

Adraa: 1. dger 3T w=f W seaf@a 7 g 1 Tufa Fsuewr
g wEe T disH W T FW

2. %0 $ YgER & 915 FHHT TAWT AL FI

3.9eff X Affse seaw & AR W@ F a8 FwE (@) F A
T &I

4. 9relt gzaw 3 WA & F v smavaw ey sk gow -
ot |

AT T ATH 3T IRAIS

grelans

AT

AATEe HaT &l A<,

%6 R EE @)
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(Picture III)

Model label for two panel — Extremely toxic pesticides . Minimum size -130 square centimeters
Brand Name® T Faae
Registered Trade Mark: q\_rhil(j—cl' AT
Common name: AT ATH
Read leaflet before use: 9T ¥ Ugel gt g o
List of registered crops and directions for use: q\_fnag_d wHT & ATH TT GALT F fAgen
Dosage: '@o“ :
Re-entry : PHI: gﬂ'tﬁ?h ‘-ﬁ"l'ﬂHlé’:

Safety: Protective clothing should be worn while mixing and spraying.
Wash contaminated clothes and body part after application Avoid
inhalation, do not smoke, drink, eat & chew anything during
application

Composition:

First Aid:

Antidote:

Name of the manufacturer:

Imported and repacked by :
Marketed by:

Registration Number:

Mfg Lic. No:

Batch number:

Date of manufacture:
MRP:
Net content volume:

Date of expiry:

Warning: 1. Not to be used on Crops and
pests other than mentioned on label & Leaflets.

2. Not to be used for Post Harvest Application.

3. Destroy Container after use as directed on
leaflet.

Sk

POISON
4. For use in Poly Houses & confined

areas- see leaflet

Company’s name and barcode
Hologram

E mail :

customer care number:

|Keep away from heat & open flame |

| Keep out of the reach of children |

[T - BsFE & FHT X 7wy 3R BeFa w7737 WY
W W T dTo I Te | BeFE & a¢ ¢ F9st 3’ W
& gol R A1 e e @ Y ol T F YU T @E F A A
5@ & aRe o 7 #, Fo a fY, @ a1 9@

edT:

Jrafis 3UAR:

e wfasre):

fATar &1 =

ZarT nfad R gERT 9 AT S
EaRT ST S

TAIRUT HE:

T wE:

fosToT @ fafr AT #r fafn:
HTHTH Gl Hed (H-Afed):
qg AT A

Adras: 1. A9 3R oot W soaf@a 7 e i Rufy F g
gaNT BEd AT dgw w T #)

2. %0 A YR F 915 TR T AG FI

3.9¢ff ¥ fafdse seaw & IqER @ & ag R (B A
e FT &

4. 9relt gzaw 3 WA & F v smavgw ey sk guw -
ot |

HUA T AT 3R TRAIS
grelend
ERICE

2
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(Picture IV)
Model label for three panel — Highly toxic pesticides. Minimum size- 210 square centimeters
Brand Name® S8 FT A @
Registered Trade Mark: ‘:IGh'cjj_cT AE
HMATT ATH

Panel for text in

regional languages

Common name:
Read leaflet before use:

List of registered crops and directions for use:

Dosage:

Re-entry : PHI:

Safety: Protective clothing should be worn while mixing
and spraying. Wash contaminated clothes and body
part after application Avoid inhalation, do not smoke,
drink, eat & chew anything during application

Composition:

First Aid:

Antidote:

Name of the manufacturer:
Imported and repacked by :
Marketed by:

Registration Number:
MfgLic. No:

Batch number:

Date of manufacture: Date of expiry:
MRP:

Net content:

Warning: 1. Not to be used on

b

POISON

Crops and pests other than
mentioned on label & Leaflets.
2. Not to be used for Post
Harvest Application.

3. Destroy Container after

use as directed on leaflet.

4. For use in Poly Houses &

confined areas- see leaflet

Company’s name and barcode
Hologram
E mail :

customer care number:

Keep away from heat & open flame |

Keep out of the reach of children |

g9 & ggor gt ug o
Sl wEel & AT T g & Aden

GITeh:

GAHAT: No3s:

geTl- B &1 Ao wa qag 3R RBewa
A AT R W P &had ard T gl o |
BsHa & e 7 Fugl AR R F gor e
Y IS AE H U | T F YT R oAy H A
¥ Bzda & ek gaue 7 R, Fo o [0,
@v 1 9EIv |

IeT:

IrIfHeS ITAR:

IELECIGEACDE

AT ST AT

ZaRT AT 3R gaRT Yo R STre:
EaRT 4T S

ollehioT HEAT:

AT aedT e

8 e

fasATor S fafd: gAea & fafr

TR e oA (FR-Afgd)

qE AHAT BT A

Aaraa): 1. A 3 ot w eafEa 7 g fr
Rufa &, gt TAhr wad 3 figdl w T F)

2. %0d Y YR F F1g TR G A F:
3.9eft ¥ fafése sea@ & IqER AN & 9
Feo (=) FY ase +:T &I

4. qrelt gr3aw AR AT &= F QAT raTs
forder 3 g - ot 3@

FIY FT ATH 3R TRPIS

greham
S
FITgeh JaT &I AaX:

W)
-

LSRR
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(Picture V)

Model label for three panel — Extremely toxic pesticides. Minimum size- 210 square centimeters

Panel for text in
regional languages

Brand Name®
Registered Trade Mark:

Common name:
Read leaflet before use:

List of registered crops and directions for use:

Dosage:

Re-entry : PHI:

Safety:Protective clothing should be worn while mixing
and spraying.Wash contaminated clothes and body
part after application Avoid inhalation, do not smoke,
drink, eat & chew anything during application

Composition:

First Aid:

Antidote:

Name of the manufacturer:
Imported and repacked by :
Marketed by:

Registration Number:
MfgLic. No:

Batch number:

Date of manufacture:
MRP:

Date of expiry:

Net content:

Warning: 1. Not to be used on
Crops and pests other than
mentioned on label & Leaflets.
2. Not to be used for Post
Harvest Application.

3. Destroy Container after
use as directed on leaflet.
4. For use in Poly Houses &
confined areas- see leaflet

b

POISON

Company’s name and barcode
Hologram

E mail :
customer care number:

Keep away from heat & open flame |

Keep out of the reach of children |

X

§s T AH®

TSlied A

AT AH

AT § gg TElT 9G o

GSlghd BHaT & oA Td g & fAden

ETeh:

<)

FGRENE froa3ns:

gef- g & BT s g6y 3R Rewa
A AT N W P e arel a8 Tgol o
RsFE & e 91 Fust 3R W] F gor et
I AE WA T F YU A @ HA
J| sHE & N gaae 7 Y, $o A @Y,
@ a1 9’|

TIeT:

YTAF ITIR:

g (wfasR®):

fATar &1 A

EaRT AT 3R gaRT Yo foRar ST
SaRT ST SIeT:

Yoo HEAT:

AT T e

I T

faTor fr faf: gaTed & faf:
TR Geur T (F-afea)

UG T T A

Adraa: 1. dwer 3R o W 3eAfEa 7 @ i
Rufy &, s v wae 3 fsH w T w
2. %0 A V@R F 915 FHHT TAT AL B
3. 99t W fafése seam & FqER WA & 9
HeeT (Fsd) F ve HT &I

4.qrel gFaw I AT &= F P smaas
foder sit g - ot &

FYAY T ATH 3R TRFIS
REiEic

A

[FITgh [T T s

YA RRE )
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